
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 04.10.2016

NAME OF THE COMPANY: M/s. Mukesh Aggarwal V/s. M/s. Wave Buildcon Pvt. Ltd

SECTION OF THE COMPANIES ACT: 3971398

CORAM:

PRESENT: SH. R,VARDHARAIAN
HON'BLE MEMBER (J)
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ORDER

Learned counset for the petitioner and the respondent No.R-s are present. Learned counsel for the

petitioner and the respondent No.R-s seek and are given 2 weeks' time to file the written

submissions and the list of the judgments on which they intend to rely.

List on 21.10.2016 for further orders.

i''.' n.J, \- \c7[-
/ - tl

(R.Varadharajan)

Member (fudicial)
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Member (Iudicial)


